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ang because of this Rs, 440 crores of
subsidy would be reduced und we
would not cross the Rs. 2,000
ark.

SHRI NIRMAL CHATTERJEE: Sir,
it would Berghe euriosity of the cen-
tury that while petrolewm prices are
coming down, the Fertiliser prites
are going up. My duestion is in In.
dustry there i a concept of
bacKwarg districts but in agri-
culture there is mone uptill noiwv.
Would the Minister consider this
quéstion because dependent upon the
S. B Sep Cdmmittee teport, the en-
tire eastern region is backdrard and
mény districts, '‘which aré badkward,
can "be “discovered "there? “Can he
make some arrangement where the
rate of su’bs1dy “for thesa backward

districts would be increaged for ferti-
lizers? - .

The other part of the question is
when thete™s a’ shoftdge’ in“ddmestic
prdduction, why is it ‘that instead of
win@ing"up ot dlosthg ‘down -a ““tew
urdils’ they e ot %ﬁgb?ﬁoaermséa
so that 33'&&"759peﬁ&en S iy
£opbilicts’ i FORCEA a"TIET

‘r'l""l a3 ] T4

SHRI R. P;RABHW ‘As far as the
first . pert of hort- Member's ‘question
isreoncerned, the ultimate fprice’ of
fertilizer at- any™point of-Indix-is-the
same,- Pe-it-in thef southern ‘refgion” or
the?'ﬂduhiaastem region* dr‘the north-
wetem mgxon.

As far as the second pay:t of his

‘gsibn is concernéd,” I do not see
how we ¢an shuf’ down units like that.
Employment aspect has to ‘be taken
care of. ‘Fhére are var1ou§ proposals
with the GevSinment “éo 'motlernise
the’ plants whicth 4%é mot funning pro-
perly ahd which are sicky and these
pr&mgali“hi'e uz&der eons’ideratlbn

:ﬂl t o
MR. CHAIRM.AN Next nuestion.
SHRI NIRMAL 'CHATTERJEE: 1
asked about giving financtal kubsidy
to the barkward districts. He has said
about ‘the e:hst‘uig situation of the
selling price. .

MR. CHAI}%MAN No, no. Next
questfou. ‘

crore

:-;»
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to Questions 16

*264. [The questioner (Shri Pramod .

Mahajan) was absent. For gnswer,

vide col. 34-35 infra.]

*265. [The questioner (Shri Parva-
thaneni Upendra) was absent. For
answer, vide col. 35-36 infra.}

Pistribution of fertilisérs

*266. SHRI RAMKRISHNA
MAZUMDER:

SHR] CHITTA BASU:+{

Will the Minister of AGRICULTURE
be pleased to refer to the reply to
Unstarred Question 557 given in the
Rajya Sabha on the 7th November,
1986 and state what steps Government
propose to take to ensure proper dis-
tribution of fertilisers for optimum
use?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZER IN

THE MINISTRY OF AGRICULTURE '

(SHRI R. PRABHU): A Statement is
laid on the Table of the Sabha.

Statement

< otes

The Government have already taken

a nuinber of stepy to-Ensure proger

distribution of fertilisers f8f optimum
use. The prasent sys m of g1str;bu-
tion* of iertrﬁsﬁl‘s nsfst of ﬂxﬁ
follbvhng’ stéps:— o
D, As;essment of Demapd
The requirement of femlgers for
each State/Union -Territory/Come
modity Boarq is asgessed-before the
beginning of each gropreeason. ~This
is done in coosultafion’ ~with the

State Governments/fUXs/Minigtry o’

Railwayky/Planming -Commission/
Fertiliver Industry amd' -various
Commodity Boards.
(2) Allocation

After assessing the requirement of
fertilisers, allocation- of indigenous
fertilisers is made to cover the re-
quirement of each State/UT/Com-
modity Board and short-fall if any,
is made up by allocating the requir-

+The question wag actually asked
on the floor of the House by Shri
Chitta Basu.
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ed quantity of imported fertilisers.

The stocks available in the coun-
try on 1-4-86 ie. at the beginning
of the current year 1986-87 yere
covered under gllocations made for
the kharif '86 season (April to Sep-
tember, 1986). Stocks available
with indigenous fertiliser manufac-
turing units as on 1-10-86 and their
likely production during the period
October ’86 to March 87 have been
allocated to varioug States and
Union Territories/Commodity
Boaridg for Rabj 1986-87 (October
'8¢ 10 March ’87). Any shortfall
between demand and the indigenous
availability will be met by imported
fertilisers.

(8) Steps to ensure proper distribu-
tion of fertilisers for optimum use

(i) The pattern of allocation is
decided in such a manner that every
State gets its requirement from the
nearest production unit or pert. In
the case of urea, which accounts for
the largest quantity of fertiliser
consumed in the country, certain
specific areas/number of districts in
the State are indicated in the supply
plan. However, the State Govern-
menty have been given the option
of allocating one or two additional
contiguous districts to the unit for
aupply of urea only, covering not
moré than 10 per cent of the total
quantity of allocation given to the
unit n the State in case the State
considerg it absolutely necessary.
The $tates/UTs have also been ad-
vised to make district-wise alloca-
tion of urea ang single super phos-
phate, This hag been done with a
view to minimising the cost of
transportation, which is borne by
the Government of India, besides
avoiding crop movement of fertili.
sers. 'This w¥'l also ensure adequate
availe bility of fertiliserg in all parts
of thyt country.

(ii) From October, 1986, the
States have been advised to nomi-
nate a lead manufacturer’ for each
district and one for the State as a
whole, jn consultation with the fer-
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tiliser industry. This has been
done with a view to associating the
fertiliser industry more intimately
with the State Department of Agri-
culture, in assessing the require-
ment of fertiliser at the district
level, popularising the use of ferti-
liser jn the rainfeq areas in improv-
ing the system of collection of fer-
tiliser gtatistics. in opening of addi-
tional retail .outlets and in training
of fertiliser dealerg and farmers for
handling and use of fertilisers. This
will ensure proper distribution, of
fertilisers throughout the country,
including the rainfeq areas.

(iij) There are 432 soil testing
laboratories in different parts of the
country to advise the farmerg on
the balanced use of fertilisers to
obtain the optimum returss on their
investment in thig input.

(4) Review of availdability and Con-
sumption

The requirement of fertilisers is
assessed, assuming that the seagonal

conditiong woulg be normal. How-
ever, the seasonal conditions are
not always normal in sqme part or
the other in the country. It there-
fore, becomes necessary to constant.
ly review the position of tel_‘tilisér
availability and consumption trends
and take necessary steps to meet the
situation. For this purpose. periodic
reviewg are undertaken boty for
ensuring adequate supply to differ-
ent States/Union Territories/Ccm-
modity Boards as well as to adjust
the import pequiremsants from time
to time.
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SHRJI CHITTA BASU: According to
the information available with me,
the stock of the fertilizer ig increas-
ing. The stock of the fertilizer in
these years was within the region of
1.6 million tonnes and according to
the information available from the
Departraent of Fertilizer the current
output target “is 6.9 millicn tonnes.
This will increase the wasteful accu-
mulated gtock. Thig fertilizer stock
consists of both indigenous productipn
and alsy imported one. In this back-
ground of -accumulated stocks being
on the increase, may I know what
particular steps Government propose
to take to distribute these accumu-
lated stockg of fertilizey in the grea-
ter inferest of he agricultural pro—
duction

SHRI R. PRABHU. Sir, I would
fArst like to assure the hon. Member
that the Government¢ is interested in
the agricultural development in this
country. It is true, we Have certain
accumulateq stocks and a large inven.
tory this year. I do not know about
the figures quoteq by you but it is
about 23 Jakh tonnes which is given
in the answer and we have 1o take
into account here the gverall gituation
of the economy. Basically, Indian
economy predominantly is an agricul-
tural economy and we have to take a
mero risk approach. Therefore, we
cannot let the farmers suffer. If we
have a little more in the pipeline, we
eannot help it because the last three
successive monsoong were bad. Kharif
1985 wag bad, rabi 1985-86 wag bad
and kharif 1986 wag bad. Whep plan-
ning is done, we plan taking into
account that the monsoon would be
good, that the season would be good.
But unfortunately for usy because of
these three consecutive failures. stocks
accumtilated to the fune of 23 lakh
tonnes. But this is only a marginal
inereas: if you take into account the
figures for the last four years. The
opening stock on 1-4-82 was 20.27 lakh
tonnes; on 1-4-83—19.55 lakh tounes;
1-4-84— 9.92 lakh tonnes; 1-4.-85—1558
Jakh tomes and on 1-4-86—234 lakh
tonnes, Now, only in two years there
has beer problem. In 1984, when the
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stock was 9.92 lakh tonnes, there was
problem because enough fertxhser was
not available. You know what hap-
pens when there is not enough fertili-
ser. The penalty to the economy is
much more when there is less fertili-
ser available thaii“when there is more.
You cannot take that risk.

SHRI CHITTA BASU: May I know
from the Hon. Minister whe»ther the
Government propose to introduce a
dual pricing system in fertiliser? It
the poorer sections of the peasants are
provided with fertiliser at cheaper
rates, it would be of much help to
them -~ and it would also help yg m
stepping up agricultural production.
Would the Government therefore,
consider the proposal of introducing
a dual pricing system in fertiliser?

SHRI R. PRABHU: Sir, it would be
very difficult for us tg introduce a
dual pricing system in fertiliser. If
we introduce a dual pricing system,
selling at a lower price for small and
marginal larmers, It would be very
difficult ¢o identify them. Thig is
because, small and marginal farmers
comprise 75 per cent of the farmers.
Out of 90 million farmers in this
country, perhaps, 65 million are small
and marginal farmers. Therefore #
would be very gifficult for us to iden-
tify these farmers and give fertiliser
at a lower price ¢o them. But there
are a lot of other incentives given to
these farmers. Government is having
various schemes for small and margi-
nal farmers. Therefore, Government
is not thinking ‘of introducing a dual
pricing system.

SHR] GHULAM RASOOL MATTO:
The hon. Minister hag said that be-
cause of drought during the last two
years, the fertiliser offtake was low.
The situation is such that when the
farmer has a year of drought, next
year, when he starts ploughing, when
he starts sowing seeds, he haz no
money to buy fertiliser. Will the
Government considerg in the context
of the accumulated stock, giving fer-
tilisers on loan which can be recover-
ed when the crops are harvested?
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SHRI R. PRABHU: Sir, the State

Governments are given loans from the,

Central Government, about Rs. 250
crores, to carry fertilisers for g period
of time, to give to farmers. But we
will certainly examine the suggestion
of the hon. Member.

Dues payable by ITDC to NDMC for
Akbar Hote] 1 .

*267. SHRI V. GOPALSAMY;
SHRI T. R, BALU:

Will the Minister of URBAN DE-
YELOPMENT be pleased to gtate:

(a) whether it isx a fact that the
ITDC had handed over Akbar Hotel
to the New Delhi Municipal Com-
mittee (NDMC) since it closed down
its operationg in April 1986;

(b) if so, whether the India Tour-
ism and Development Corporation
(ITDC) have paid all its dues to
NDMCC; if not, what amount is still
due from ITDC: and

(c) what steps are being taken to
recover these dues from ITDC?

THE MINISTER OF URBAN DE-
VELOPMENT (SHRIMATI MOH-
SINA KIDWAI): (a) No, Sir. The
ITDC handeq over Akbar Hotel direct-
iy to the Ministry of External Affairs
in April, 1986,

(b) and (¢) According to the
NDMC, a sum of Rs. 27.93318.72 is
autstanding against ITDC for the
period ending 31st March 1986y which
ig subject to variation after inspec-
tion/reconciliation of ITDC’s accounts
for the year 1985-88. Necessary steps
will be taken by the NDMC to re-
cover these queg after the inspection/
réconciliation of ITDC’s accounts for
the year 1985-88 has been carried out
by them.

SHRI V. GOPALSAMY: Mr. Chair-
man, Sir, I am very much surprised
by the misleading reply of the hon.
Minister. The Minister says that the
IT.D.C. handed over the Akbar Hotel
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{The question was actually asked
on the floor of the House by Shri V.
Gopalsamy.

to Questiong 22

to the Ministry of External Affairs.
Sir, Akbar Hotel wag gonstructed in
1969 in the diplomatic enclave com-
prising 17 floorg with 162 bedrooms.
The LTD.C. expanded it again in
1980 at a cost of Rs. 2 crores. 70 lakhs.
The N.D.M.C. was getting a revenue,
through licence fee of Rs. 2035
lakhs annually. For example, for the
year 1982-83, the amount js Rs. 41.56
lakhs because Akbar Hote] was run-
ning in profit, except for the last two
years. Sir, I would like to know
from the Minister whether the NDMC
raised objections to ITDC handing
over this complex and closing dowm
the hotel. That js my first point. How
could the ITDC hand over the com-
plex which was constructed by
NDMC. to the Ministry of External
Affairs? I remember during the last
session the Minister gaye me the
reply that Akbar Hotel building had
been handed over to NDMC. That is
why, the reply is misleading. I would
like to know from the Minister what
has been the annual revenue losg
suffered by NDMC for conversion of
Akbar Hotel property into office com-
plex, by the Ministry of External
Affairs.

SHRIMATI MOHSINA KIDWAIL
The question was regarding dues
against ITDC for the NDMC; but I
will reply ¢0 the point raised by the
hon. Member. NDMC was not run-
ning the hotel. The hotel was being
run by ITDC...

SHRI V. GOPALSAMY: That is
known.

SHRIMATT MOHSINA KIDWAIL
NDMC handeq over this hotel build-
ing to ITDC, in consultation with the
Home Ministry which is the adminis-
trative Ministry for the NDMC. This
hotel building was given to Ministry
of External Affairs for their oftice
accommodation because they badly
needed office accommodation. I think
the ITDC was giving licence money
to NDMC. I do not know from where
the hon. Member has got the figures.



